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(c) the details thereof '] 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS 
(SHRI RA~1 NIWAS MIRDHA) : (a) No, 
Sir. 

(b) and (c). Do not arise. 

Drilling Work in Howrah District 

4355. SHRI HANAN MOLLAH : Wi11 
. the Minister of PETROLEUM AND 

NATURAL GAS be pleased to state: 

(a) whether Government or Oil and 
Natural Gas Cornn1ission are doing any 
drilling work in the District of Howrah; 

(b) whether any achievement has been 
made in this regard; and 

(c) if so. tbe details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI NAWAL 
KISHORE SHARMA) : (a) to (c). ONGC 

.drilled two weBs in Howrah District. Both 
wells proved to be dry. 

Manufacture of Trisodium Phosphate, 
e.t.c. 

4356. DR. P. VALLAL PERUMAN : 
Will the Minister of INDUSTRY be pleased 
to state : 

(a) the names of the companies in India 
which manufacture Trisodium Phosphate, 
Tet::nc::t;m Pyrophosphate, Sodium 
Tripolyphosphate, Sodium Phosphate, 
Sodium Metasilicate, Sodium Carboxymethyl 
Cellusose, Soda Ash, and Metaphosphates; 
and 

(b) the quantity of each product 
manufactured during 1984-85 and the cost 
per ton? 

THE MINISTER OF STATE IN THE 
DEPART~1ENT OF CHEMICALS AND 
PETROCHEMICALS (SHRJ R. K. 
JAICHANDRA SINGH): (a) and (b). 
The details of the name of the companies 
in India, in the organised sector which 
manufactured Triso:ium Phosphate, Sodium 
Tripolypbosphate, Sodium Carboxymethyl 
CeJJuJose, Soda Ash and Sodium 
Hexametaphosphate alongwith the production 
of these item in 1984-85 and the average 
cost of production per tonne, as per 
returns filed by the companies is as below: 

Item Name of the manufacturers Total production Average 
in the organised sector in 1984~85 cost of 

(in '000· toones) production 
Rs./per 
tonne in 
1984-85 

1 2 3 4 

Trisodium (i) Mis. Transpek 6.7 5,000 

Phosphate Industries Ltd., 
Baroda. 

(ii) Mis. Albright 
Morarji and Pandit 
Ltd., Bombay. 

(iii) Mis. Indian Rare 
Earth, Bombay. 

Sodium Tri- (i) Mis. Albright 38.3 9,000 

Polypboc;phate Morarji and 
Pandit Ltd., 
Bombay. 
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1 2 3 4 

(ii) MIs. Hindustan 
Lever Limited 
Haldia (W.D.) 

(iii) MIs. Ballarpur 
Industries, Karwar 

Soda Ash (i) Mis. Dharangadhra 817.0 2,900 

Chemical Works 
Limited, Dharagandhra, 
Gujarat. 

(ii) Mis. Tuticorin 
Alkalies Chemicals and 
Fertilizers, Tuticorin, 
Tamil Nadu. 

(iii) Mis. Saurashtra Chemicals, 
Porbandar, Gujarat: 

(iv) Mis. Tata Chemicals Ltd., 
Mithapur, Okhamandal, 
Gujarat. 

(v) Mis. Hari Fertilizers, 
Varanasi. 

(vi) Mis. Punjab National 
Fertilizers and Chemicals, 
Naya Nangal, Punjab. 

Sodium Carboxy- (i) M/s.Cel!ulose 5.6 16,000 

methyl Cellulose Products of India 
Limited, Ahmedabad 
(Gujarat) 

(ii) Mis. Gujchem Distil-
lers India Limited, 
Ahmedabad (Gujarat) 

(iii) Mis. Ashok Cellulose 
(P) Limite<!, Taloja~ 
Maharashtra. 

(iv) MIs. Relliance 
Cellulose Products 
Limited, Hyderabad (A.P.) 

(v) M Is. Asbok Organice 
Products Limited, 
Baroda (Gujarat) 

(vi) MIs. lndtan Organic 
Chemicals Ltd .• Raigarh r 

Maharasbtra. 
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t 2 3 4 

Sodium (I) M Is. Albright 1.2 10,000 
Hexameta- Moraji and Pandit 
phosphate Limited, Bombay. 

(Ii) M l'!'t. TransJ)ek 
Industries Limited, 
Baroda. 

Tetra Sodium Pyrophosphate. Sodium" Phosphate and Sodium Meta silicate. as per 
available infortT'aHon. are not manufactured in the organised sector and hence detai1~ are 
not readily available. 

WorkinJ! n"vc for ~uDrem(' Court and 
Hi~h Courts 

4357. SHRT HAROOBHAI MEHTA: 
Will the Mini<iter of LAW AND JUSTICE 
be pleased to state : 

(a) the number of actual working days 
for the Supreme Court ~nd High Courts 
during the current year 1985~ and 

(b) whether there is any proposal before 
"Government increase the number of workjn~ 
davs for tbe Supreme Court and lIigh 
Courts? 

THE MINISTER OF ST AJ"E IN THE 
MINISTRY OF LAW AND JUSTICE 
(SHRI H. R. BHARDWAJ) : (a) The 
Registry of the Supreme Court has inti
mated that the working days of that court 
are laid down in Rule 4 of Order n 
of the Supreme Court Ru1es, 1966. As 
furnished by the Registries of the High 
Courts, informaficn with regard to working 
days is given in th(' attached statement. 

(b) No, Sir. 

Statement 

Name of the 
High Court 

1. Allahabad 

2. Andbra Pradesb 

3. Bomba, 

Number of working 
days during tbe 
year 1985 

2 

175* 

210 

208 

t 2 

4. Calcutta 210 

5. Delhi 210 

6. Gauhati 210 

7. Gujarat 210 

8. Himachal Pradesh 210 

9. Jammu and Kashmir 90@ 

10. Kamataka 2 1 0 

11. Kerala 210 

12. Madhya Pradesh 210 

13. Madras not available 

14. Orissa 210 

J 5. Patna 210 

16. Punjab and Haryana 210 

17. Rajasthan 210 

18. Sikkim 114@ 

·Upto 
@Upto 

31 -10-1985. 
30-6-1985 .. 

Consomptlon or Electricity in West 
Bengal 

4~58. SHRI A TISH CHANDRA 
SINHA: Win the Minister of ENERG Y be 
pleased to state : 

(a) whether despite increased outlay for 
tbe power sector. the physical achievement 
in West Bengal in the matter of increasing 
power generating capacity hal fallen .hort 
of tbe Sixth Plan taracts, 




